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' ELEVBNTH SESSION
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No. 501
Tiw Scffilc of R.Llot to btafriE nlwln ofIfi@fut duine aoticc
fu moaiw d@s t@ lc.ra to latodwc E v.fi M@fut'Dl c.adfw

laaodrclzs htvato lt(o,,,bars' Rosolz/tl*.s

Members are hereby informed tbat the days allotted for Fansacting Private

Members' Business dre on 2LO6-2O24 2a.O6-2O24, O5-O7.2O24, 12.07.2024,

19-07-2024 as per tbe Caleudar of Sittings of t}le Eleventb Session of the

Fifteenth Kerala kgislative Assembly. The Private Members' Business wilt come

up in sucl a maDner that tie business relatiug to Private Members' Bills and that

relating to Private Mombers' Resolutions shall be taken up for discussion on

alterqate Fridays commencing with the busin€ss relat.ing to Private Members'

Bills as per the DiEction No. 15 of the Hon'ble Speater dated l0 u May 1993. As

such, the Busiuess relating to Private Members' Billi will come up on

21.o6.2024, O5.O7.2O24, 19.07.2024. The relatiye precedence of Members

entided tu move BiIIB on the allotted days will be determitred by ballot. The last

date for giving notice for Priyale Members Bills to be included newly in the

ballot atrd the date of ballot is as shown in the table below.

Date of discussion of Private
Members'Bills

Last date for givilg notice
for hivate Membels Bills
to be included newly in the

Ballot
(With Copy of Bills)

Date of Ballot

2OZ4IDne 2l
Fnday

2O24 lwrc 5
Wedaesday

2024 lure 12

Wednesday

2O24luly 5

Friday
2024ltne 19

Wednesday
2024 lnne 26
Wednesday

29?t]ely.le
Fnday

2024 Ittly 3
ivednesday

29?1\'.ty lo
!Vednesday



. . A9 ner th9 Directiou mentioned in p:e-para, the business rel ting 10 Priyate

Members' Resolutions will come tp on 28-06-2O24 & 12.07-2024- The relative

precedence of Members entitled to move resolutions on the allotted days will be

dete rmiDed by ballot.

The Members who secure the filst thre€ places in the ballot for resolutions

may give noiice for ooe resolutloa eacb. The last day on which notice is tro be

given for including the names of Members in the ballot, the date of bollot and the

date before whibh a Member who wins in the ballot has to give notice for the

resolutions are as shown in the table given below.

The ballot to determine the relative precedence of Private Members'Bills
and Resolutious will be h.eld in the Ofnce of the Deputy Secretary, tegistation
(Room No.4O8, Assembly Building) at 11.00 AM on the dates mentioned in the

above tables .

Shaji C. Baby,
Secretary-In{harge.

Dat€ of discussion
of Private
MembeB'

Resolutions

I-ast date for giving
notice for names to
be included in the

. Ballor

n*" Jr gatlor

Date before which
notice of resolution
has to be given by
Members getting

priority in the Ballot

2024 IwLe 28
Friday

2024 lure 17

Monday
2024lwe 19

WedDesday
2024 h,re.21

Friday

2024 trly 12

Friday
2024 Jtly I

Monday
2024 Jtuly 3
Wednesday

ZO24 htly 5
Friday


